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Shri P. S. Naskar: It is not a ques-
tion of delay. Whatever the military
authorities wanted. . . .

Mr. Speaker: He has the informa-
tion or not?

Shri P. 8. Naskar: I do not have
the exact number.

Shri 0. J. Naik: May I know if any
private hospitals offervd their services
for the treatment of our soldiers und
if so, how many hospitals?

Shri P. 8§ Naskar: As | said earlier,
all the possible help that was needed
by the military authorities were
given. I cannot give details.
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Shri §. M. Banerjee: I wouid uke
to know whether it has been brought
to the notice of the hon. Minister that
by maintaining tw. books and by
talsifying accounts, the Kanpur firma
traded Rs. 50 lakhs which has recently
been unearthed by the  income-tax
officers, and 1 would like to know how
many businessmen are involved in
Kanpur for maintaining two books,
and........

Mr. Speaker: That question of two
books is not involved. He has
answered about keeping the account
book® open. That was the question
that was involved here.

Shri 8. M. Banerjee: That 1s true,
Sir, but subsequently, Shri Tiwary
put the question. .. ..

Mr. Speaker: That, 1 did not allow.
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Shrimati Savitri Nigam: The  hon

Deputy Minisier has stated that a f.w
steps have bern laken in order o
fight this new way of indulging in
dishonesty, 1 want to know whether
any impact has bren made or any im-

provement has been made by Lhe new
meps taken by them,

Shri B. R. Bhagat: It is a continuing
problem and we review it and we are
trying to exercise authority and see
#hat malpractice is nipped in the bud.

Installation of Statues of Leaders
in Delhi

*40. Bhri Hari Vishou Kamath:
Shri Ram Sewak Yadav:
Shri Madho Limaye:
Shri Bagri:
Shri D. C. Sharma:

Will the Minister of Works and
Housing be pleased to refer to the
reply given to Starred Question No.
92 on the 19th August, 1965 regarding
tnatallation of statues of leaders in
Delhi and state:

(a) whether the matter has since
been considered by the Committee;
and

b} it so, with what result?

The Minister of Works and Heus-
Ing (Shri Mehr Chand Khanna): (a)
amnd (b). The first meeting of the
Commitiee for the Installation of
Statues in Delhi was held on the 25th
September, 1965, A sub-Commitiee
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war appointed to  suggest possible
sites for statues of national leaders
The report of the sub-Committee has
been received. It will be discussed
at the next meeling of the Committee
which is scheduled to take place on
the 6th November, 18965.

Shri Hari Vishno Kamath: May T
remind the Minister of the assurances
that he gave in the last session that
the commitice to consider this im-
portant matter would consist not
merely of Congress representatives of
Parliament butl that all parties would
be cepresented on the committee and,
if 0, how is it that the committee
ronstituted by  Government  has,
among it* members, two Congress
Members and one Independent Mem-
ber, and not o single Opposition party
is represented on that commitice?

Shri Mehr Chand Khanoa: This
Committee comprises of only eight to
ten  members  (Inferruption) May
1 pruceed picase? Of them, there are
thrse MPs T have tuken these three

Mr. Bpeaker: The only question is
that one Member taken from the
Opposition is an Independent Member
and not from any recognised group.

Shri Mehr Chand Khanoa: I wrole
to the Minister of Parliamentary
Affairs, and on his  advice—{Inter-
ruption). They do not allow me to
answer, [ wrole to the Minister of
Parliomentary Affairs and the three
names su~rested by him have heen
taken by me.

Shri Harl Vishnn Kamath: May 1§
invite your attention to the fact that
you vnurself, when wou constituted
the committee for the portraits In
Parliament House have taken care to
include all the party leaders in Parlis-
ment, but the Goverrment is so very
apathetic and indifferent—and it has
committed an outrage on parliament-
ary decency—that there is not a single
Opposition Member represented on
this committee. Why s it* T request





